Office of the Registrar (Selection & Appointment),

High Court of Judicature at

Allahabad.

The following candidates who applied for UPHJS Examination-2009 have been found ineligible for the reasons assigned against
their names:-

Sl.
No.

1

10

Control

No.
5418

5419

5420

5421

6028

534

947
979

1340

1383

Name of Applicants

Sanjay Sharma
Jaiveer Singh
Archana Bharadwaj
Sushil Kumar
Murad Ali

Rajit Ram

Pramod Kumar
Reeta Sharma

Sailender Singh

Sharad Kumar Lagwal

Father's /[Husband's Name

Sri Amar Chand Sharma

Sri Sho Singh

Dr. Sandeep Sharma
Sri Balawant Singh
Sri Murtuza Ali

Sri Sonai

Sri Niwas Sharma
Sri Girish Chandra

Sri Prem Singh

Sri Mehar Singh

Place
Saharanpur
Saharanpur
Roorkee
Saharanpur
Champaran
Ambedkar Nagar

Mujaffar Nagar
Meerut

Panipat

Hamirpur
(Himanchal Pradesh)

Reasons for Rejection.

Submission of form/Bank Draft by candidate
before District Judge after 15.05.20009.

Submission of form/Bank Draft by candidate
before District Judge after 15.05.20009.

Submission of form/Bank Draft by candidate
before District Judge after 15.05.20009.

Submission of form by candidate before
District Judge after 15.05.20009.

Form does not contain fees and necessary
documents.

In full time State Service. Not a practicing
Advocate.

Over Age. (19.07.1964)

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.



11

12

13

14

15

16
17

18

19

20

21

22

23

24

1390

1674

1675

1723

4430

4536
4613

5425

5723

5757

5786

5846

5848

5956

Arvind Malhotra
Bharat Ram

Vinod Kumar
Japan Babu

Badri Prasad Singh

Rakesh Kumar Singh
Parveen Kumar Yadav

Ramesh Chand Saini
Guldev Kumar
Balbinder Kaur Dhaliwal
Phool Singh

Veena Kumari

Onkar Nath Sharma

Subhash Chandra

Sri Kasturi Lal Malhotra
Sri Nakul Ram

Sri Om Prakash

Sri Roshan Singh

Sri Amrit Lal Singh

Sri Chandra Kishore Singh
Sri Ram Sevak Yadav

Sri Kehar Saini

Sri Mansha Ram

Sri Balvinder Singh

Sri Pyare Lal

Sri Indu Bhushan Sharma

Sri Singeshwar Prasad Sharma

Late Sri Krishna Chandra

Kullu Manali
Ranchi

New Delhi
New Delhi
Allahabad

Varanasi
Ghaziabad

Saharanpur
Yamuna Nagar
(Hariyana)
Chandigarh
Yamuna Nagar
(Hariyana)
Munger

Patna

Bhojpur
(Bihar)

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.

Not a practicing advocate.

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.

In Judicial Service of state. Not a practicing
Advocate.

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.

In full time salaried employment. Not a
practicing Advocate.



25
26
27
28
29
30
31
32
33
34
35
36
37
38
39
40
41

42

887
2206
974
186
2629
2635
3073
3179
3221
3686
3705
4470
4541
4703
5374
5513
1388

6030

Rima Toppo
Jai Prakash
Raj Kumar Saini

Ratnesh Kumar Chaubey

Arun Prakash Pathak
Girish Pati Tripathi
Pawan Kumar Dubey
Ved Prakash Misra
Ravindra Nath Malviya
Suman Rani

Anil Kumar

Sunita Sharma

Ashok Kumar Gupta
Vinod Kumar

Rifaqut Husain
Pramod Kumar Khursail
Keshav Kaushik

Syed Nooruddin

Sri Erus Toppo

Sri Atar Singh

Sri Prem Chandra Saini

Dr. Tribhuwan Nath Chaubey
Late Sri Deen Bandhu Pathak
Late Sri Mahendra Nath Tripathi
Sri Giriraj Singh Dubey

Sri Vishva Nath Prasad Misra
Sri Vishwa Nath Malviya

Sri Beer Singh

Sri Bhag Singh

Late Sri Babu Ram Sharma
Late Sri Dwarika Sow

Sri Sukkhan Singh

Sri Raunaq Husain

Late S.L. Khursail

Sri Kanihya Lal Kaushik

Sri Syed Abdullah

Ranchi
Kanpur Nagar
Delhi
Sultanpur
Deoria

Deoria

Agra
Faizabad
Faizabad
Moradabad
Bulandshahr
Allahabad
Chandauli
Ghaziabad
Pilibhit
Bilaspur (Chattishgarh)
New Delhi

Guntur (Andhra
Pradesh)

Not having 7 years practice as an Advocate.
Under Age.(01.07.1975)

Over Age.(10.08.1964)

Over Age. (10.08.1964)

Over Age. (03.07.1964)

Over Age. (25.07.1964)

Under Age. (05.07.1975)

Over Age. (02.01.1963)

Over Age. (04.02.1963)

Under Age. (24.01.1975)

Not having 7 years practice as an Advocate.
Over Age. (07.09.1964)

Not having 7 years practice as an Advocate.
Under Age. (20.08.1975)

Over Age. (01.08.1964)

Over Age. (01.05.1961)

Two separate application
deposited, one form is rejected.

Over Age. (29.04.1964)

forms were

Sd/-
Registrar

(Selection & Appointment)



